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Raids on wholesalers to detect 

Adiultewxted foostuffs. 

1299. SHRI GHUFSAN AZAM:: Will' the 
Minister Of HEALTH AND FAMILY 
WELFARE1 be pleased to refer to. the answer 
to Unstarred Question 326 given in the Rajya 
Sabha on the 7th May, 1990 and state: 

(afl whether the Department of Prevention 
of Food Adulteration, Delhi Administration, 
Delhi had conducted most of the- raids at the 
premises of retailers than at the premises of 
wholesalers and manufacturers in the 
Capital1; 

(b) if so, what are the reasons 
therefor when the wholesalers and 
manufacturers are actually producing 
and selling the adulterated iterms; 
and  

(c) whether Government propose to 
conduct raids at the business premis 
es of wholesalers and manufacturers 
only in the Capital in the near fu 
ture to detect adulterated foodstuffs 
and if so, what are the details there 
of? 

THE MINISTER OF STATE OF THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (SHRI RASHE-ED MASOOD): 
(a) and (b) As per information furnished by 
Delhi Administration, the Department of Pre-
vention of Food Adulteration, Delhi 
Administration, Delhi has conducted most of 
the raids of retailers in comparison to 
wholesalers and manufacturers because of the 
following reasons : — 

(1) The retailers are many more 
compared to wholesalers and manu 
facturers. 

(2) The Department of P.F.A., Delhi 
Administration, Delhi has been getting 
complaints from various consumer 
organisations and others against the traders 
engaged in retail business. 

(3) A large number of manufacturers  
who  are located  cutside the 
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Union Territory) of Delhi, sell 
their produce in the Union Ter 
ritory of Delhi through their 
marketing nets. 

(c) While the retailers who sell adulterated 
items can not escape responsibility, the Delhi 
Administration' 'would increase lifting" of 
samples from manufacturers and conduct 
raids upon them wherever warranted. 

 

  


